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NATIONAL COMPANY LAW APPELLATE TRIBUNAL
Chennai Bench
6th Floor, Ezhilagam Annexe, Chepauk, Chennai - 600005.

F.No. 012-048 /NCLAT/CHN BEN/2026
NOTICE

Dated: 08" April 2026

Ref: (1) Notice F.No. 012-043 /NCLAT/CHN BEN/2026 dtd. 27.03.2026
(2) Notice F.No. 012-044 /NCLAT/CHN BEN/2026 dtd. 30.03.2026
(3) Notice F.No. 012-046 /NCLAT/CHN BEN/2026 dtd. 01.04.2026

Please take notice that the next date of hearing in the following matters of Chennai

Bench, notified earlier vide reference(s) cited above, are as follows:

S.No | Case No. Name of the Counsel for Counsel for Next date of
Parties Appellants Respondents Hearing

1. | Comp App (AT) IDEB Grand Ms. Akshayaa Ms. Poornima 19/06/2026
(CH) (Ins) No. Reality Pvt Ltd Benjamin Hatti R1
466/2023 Vs Mr. Srihari - R2
For Exemption Velayudham R3
IA No. Jayavel & 2 Ors.
1456/2023
For Stay
IA No.
1458/2023
For Direction
IA No. 860/2024

2. | Comp App (AT) Punjab National Ms. Shweta Mr. Ravi 17/06/2026
(CH) (Ins) No. Bank Dubey Rajagopalan
307/2024 Vs R1- R8
For Stay Nagireddy
IA No. 820/2024 | Venkata Pratap

Reddy & 8 Ors

3. | Comp App (AT) Dr. Sunny Davis | Mr. L Mr. Y 18/06/2026
(CH) No. Ayyala Venkateshwar Suryanarayana
52/2025 Vs Rao For Caveator
For Stay Thrithva Mr. Manoj Kumar
IA No. 590/2025 | Healthcare Pvt Koyalkar, PCS-
For Exemption Ltd & 8 Ors. R2
IA No. 591/2025

4. | Comp App (AT) Paul Joseph Mr. Ashok B Mr. MA Shaji R1 15/06/2026
(CH) No. Vs Shenoy
100/2023 Bhagyodayam
For Stay Company rep by
IA No. Jinan KR & 4 Ors
1263/2023
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5. | Comp App (AT) Ammon Holdings | Mr. Arun Karthik | Mr.AG 05/06/2026
(CH) (Ins) No. Pte Ltd Mohan Sathyanarayana
228/2024 Vs
For Stay CA Mahalingam
IA No. 606/2024 | Suresh Kumar,
For Exemption RP of Real Value
IA No. 607 & Promoters Pvt
608/2024 Ltd
6. | IA No. 902/2025 | Adv (CA) V. Mr. V Venkata 28/04/2026
(To Recall) Venkata Sivakumar
With defects Sivakumar Party-in-person
in Vs
Comp App (AT) IDBI Bank Ltd &
(CH) (Ins) No. Anr
269/2022
Delay in refiling
IA No. 903/2025
(With defects)
7. | Comp App (AT) Prudent ARC Ltd. | Mr.VV Sivakumar | Mr. TK Bhaskar- | 24/04/2026
(CH) (Ins) No. Vs R1, R2
418/2023 Regen Powertech Mr. Pranava
For Stay Pvt Ltd & 4 Ors. Charan R3
IA No. WITH Mr. ML Ganesh-
1272/2023 R4
8. | Comp App (AT) Prudent ARC Ltd. | Mr.VV Sivakumar | Mr. TK Bhaskar- | 24/04/2026
(CH) (Ins) No. Vs R1, R2
442/2023 Regen Powertech Mr. ML Ganesh-
For Stay Pvt Ltd & 3 Ors. R4
IA No. WITH
1365/2023
9. | IANo. 190 & Prudent ARC Ltd. | Mr. VV Mr. ML Ganesh- 24/04 /2026
191/2026 Vs Sivakumar R1
(For Direction) State Bank of Mr. TK Bhaskar-
in India, R2
Comp App (AT) SAMB & 2 Ors. Mr. Mayank
(CH) (Ins) No. Mishra R3
448/2024
For Stay
IA No.1228/2024
To implead
IA No. 130, 131
& 132/2025
10.| TA (AT) No. Mangala Ms. Simran R Mr. Prithvi Raj JS | 19/06/2026
130/2021 Investments Gurnani
(Comp App (AT) Limited & 4 Ors
No. 100/2019) Vs
Canara Land
Investments Ltd
& 4 Ors
By order of Hon’ble Member (Judicial)
Chennai Bench
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